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Order Dated 16.03.2017
CP No.80(ND)2016: M/s Saharan Ashiyana Pvt. Ltd.

Parties are represented by their respective counsel. Sri Jahagir Haider
representing respondents No. 4 a files reply to the main company petition
the case is at the stage for hearing in respect of pending civil applications
bearing No. 11,48 and 59. The reply to these applications is yet to be
filed therefore the petitioner counsel is directed to issue a fresh notice to
the respondent except the respondent No. 4 by making service of the
pending CAs alongwith relevant documents. Further on advance copy of
the pending CAS be forwarded to his counsel.

The matter be listed for hearing on 14" April, 2017.
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H.P. CHATURVEDI, MEMBER (JUDICIAL)




